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CP NO.72/ALD/2017, CA NO.19/ALD/2017

On being mentioned the case is taken up as out of turn in forenoon session.
Sh. Shahid Kazmi, Advocate for the petitioner. Order is not yet ready. The matter is
adjourned after vacation for pronouncement of order on 9" February, 2018.
Dated:27.12.2017 | H.P. Chdturvedi;—
Member (Judicial)

Typed by:
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(Seenngrapher)



